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IN-THE CENTRAL ADMINISTRATIVE‘TRIBUNAL,-JAIPUR BENCH;

_’JAIPU& A
( | Date cf crder: . O-éﬂ 66.02
OA No0.226/98 |
1. ‘ Sumer Singh Nirwen s/o Shri Moti Singh"
2. Babu Lal Yadav s/o Shri Bakhtawar Singh
3; o ' M.I.Qureshi c/0 Shfi Abdullah‘
4. B.L.Khunteta s/o late shrj Ram Pal
5. . . Site Raﬁ Gupta s/c B.L.Gupte .
6. Shriman Lal Meéna_é/o4Nahd'Lal_Meéna
7. | Zafdar’Ahmed s/c Shri Ssrdar Ahmed
8. - Smt..Anita,Khu}éra w/o-éhrj R.K.Khuranea
9. ' Mies Laxmi Mendirétta.ﬁ/o_late shri Mool Chand
16.' - Jeevan Ram Khatfk/s/o)Kanaram ”
" 11. . D.S.Sharma /o .late Shri -Rewarmal Sharme
12.. | Madan Lal N;i.é/o-Shrj thbramélvNai |
13.  G.P.Meena e/c Shri Narain Meena
14. Nisar Ahmed /o Shri Baseer Khan \
'15._‘ S,N.Khaﬁdelwal‘s/c.laté Shrjjﬁ,S.Khandelwal
16. . ‘ A;L.Uchania's/o Shri Qaqchﬁram‘
“17. Lekhraij Sharma s/c Het Narain Sharme ——
18. Madan lel s/c Shri Harlal Bunkér
19. ~ Mukand Mureri Mathur s/c Shri Hari Mohan Mathur R
20. : Sunde Rem Newa]ia s/0 Shriilafé Panna Ram
21. : Chanda Ram Tanw;f /o0 late shri Rem Dayal
22. Nenagram Réjcria s/o Shrj Bhclaram
23. Shrimeti Hemi Kgéhwani_w/o Shri P.C.Keéhwahi
‘24, . Prabhu ﬁaréin Vermé s/c Jeeve Ram -
25. Uresh’ Chend Gﬁpta s/c Shri Ganga'Sehai ' o '
26. 'TMQGan Mchan Sh5rma g/c Shri Mehadev Prgsad
27. i -Brahmanand Khandelwal g/c ShrivG.L.Khandeiwal

Working as"SeniQr Sectien Supervisors in the
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office cf General ,Manager,' ielecom Disctrict,,
Jeipur, Department of Telecommunications. -

.. Applicants

4Versus
. . f \
1. Unicn o¢f Indie through Secretary tc the
Government- of India, Department  of

Telecormunications, Ministry of Cemmunicstions,

: N ) {
‘New Delhi

!

2. The Directcr - General, Department of

Telecommunicaticne, Sanchar Bhawan, New Delhi.
3. The Chief General Manager iTelecom, Rajasthan
Circle, Jaipur

4. . The General  Manager, Telecem. -Diestrict,

/

" M.I.Rdod, Jaipur
_ '..'Respondentsl

Mr. R.G.Gupta - ccunsel for the applicanfs

Mr. R.L.Agarwél, ércx?v counsel tec Mr. Bhanwar -Bagri,
coUnsellfor‘the respondents : ‘
CORAM: | : o . » : :
HON'BLE MR. H.O.GUPTA, MEMBER - (ADMINISTRATIVE)
HON'BLE MR. J.K;KAUSHIK) MEMBER (JUDICIAL)

"GCRDER

{ . _
Per Hon'ble Mr. H.O.GUPTA, Member (Administrative) -

1he.applitants are aggriéved for not granting

I

the pay scale of Re. 1640-2900 on the main ground of

parity with the staff working in the Central Secretariat

Servicam In relief, fhéy hsve prayed for granting them the

said pay scele w.e.f. 1.1.86 with. all consequential

benefits, on various grounds. stated in the OA.

2.. - The respcndents have - = contested  this
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applicaticn.

3. Heerd the learned ccunsel fcr the parties and

perused the'réccrd. The applicants herein have submitted

that they are working as Senicr Section Supervisore in the
_office of the General Manager, Telecor District, Jaipur,

-Departmeht cf Teleccrmunicaticns. They heave prayed for

_directicns tc the fespondents for grént cf pay scale of

Re. 1640-2900 as eppliceble tc the 'Assistante/PAs

~

(Stenegraphers Gr.'C') in the Central Secrétarjat Services

cn the grcund that dufies’and respensibilities cf the pcst\

cf Secticon Supervieors/Head Clerks are almost identicel
with thoese cf _Assiéténts/PAs in the Central Secretariat

Services. ‘They have elsc relied on the orders of the

:

Government in this regard.’

\

4. It wae submitted by the leafned counsel fcr the
‘respcndents that a case agitated by the similarly situated

perscns having eimilsar facts &and circumstances end the

N

reljéf sought, has alféady been,decidéd by the Tribunal in

e} Nc.535/97, Srt. Leela Bhatia and ore. v. Unicn cf India
198 ' '

“end orsb-éecidéd on 21.5.2002. He prayed that since the
) . ‘

said OA has been diswissed, this OCA may alsé be dismisced.
5.. . We agree with the above contention of the
learned ccuneel for the respondents and accerdingly, this

OR is alsc dismissed with ne order as to coste.

(J.K.KAUSHIK) .  (H.0.GUDBTA)

Member (Judicial) , : . Member (Administrative)
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